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BOMBAY HIGHCOURT

OFFICER CAUSELIST CAUSELIST
For Thursday The 19" June 2025

COURT NO. 19A
SINGLE
AT 12:00 PM
SHRI. A. H. LADDHAD((PROTHONOTARY SENIOR MASTER)

HEADER NOTE :
Matters are listed for grant Signature, Hence Advocate Presence is not Required

Sr. CASE NO. PARTIES ADVOCATES

FOR SIGNING GRANT

1 TP/1754/2022 DILIPKUMAR MADHAVDAS BHATIA DIPAL GAIKAWAD
[Original] VS RAJIVE T BAFNA
VIJAYSINH PARMANAND LILANI
(DECEASED)

REMARK : NOTICE TO COLLECTOR (N TO C) SENT ON DATE 16/01/2025

with
WILL/707/2022 DILIPKUMAR MADHAVDAS BHAT RAJIVE BAFNA
[Orignal] IA
VS
In VIJAYSINH PARMANAND LILAN
TP/1754/2022 I (DECEASED)
2 TP/3566/2022 ARTI HIREN MEHTA KALPANA R TRIVEDI
[Original] VS
NAVIN AMRUTLAL MEHTA @

NAVINBHAI MEHTA - DECEASED
REMARK : NOTICE TO COLLECTOR (N TO C) SENT ON 06-02-2025

with
WILL/1379/2022 ARTI HIREN MEHTA KALPANA R TRIVEDI
[Orignal] VS
NAVIN AMRUTLAL MEHTA @ NA
In VINBHAI MEHTA - DECEASED
TP/3566/2022

18/06/2025 18:24:21

13



OFFICER CAUSELIST CAUSELIST COURT NO 19A-FOR THURSDAY THE 19TH JUNE 2025 BOMBAY HIGHCOURT - 2 -

3 TP/605/2024
[Original]
(ECHCBMO02193372023)

KRISHNAMOORTHY SRINIVASAN kamini Yadav
SON OF SRINIVASAN SUNDARAJAN

VS

SUNDER RAJAN SRINIVASAN ALIAS

SRINIVASAN SUNDAR RAJAN ALIAS

SUNDERRAJAN SRINIVASAN

REMARK : NOTICE TO COLLECTOR (N TO C) SENT ON 17.12.2024

4 TP/3028/2024
[Original]
(ECHCBMO02084382024)

5 TP/3744/2024
[Original]
(ECHCBMO02117582024)

ANJU SHYAM MATHRANI Rishabh Singh
VS

SHYAM POKARDAS MATHRANI

(DECEASED)

JAY RAMESH DESAI BULWARK SOLICITORS
VS

RAMESH RAMNIKLAL DESAI

(DECEASED)

REMARK : NOTICE TO COLLECTOR (N TO C) SENT ON 13.12.2024

6 TP/242/2025
[Original]
(ECHCBM02234992023)

RICHARD JOSEPH NORONHA AND 2 DHARMIN SAMPAT
ORS

VS

KASMIR ANTONY NORONHA

(DECEASED NO. 1)

REMARK : NOTICE TO COLLECTOR (N TO C) SENT ON DATE 24/01/2025

with

WILL/90/2025
[Orignal]

In

TP/242/2025
(ECHCBM02234992023)

7 TP/285/2025
[Original]
(AMH20230046343C20240
0010)

8 TP/633/2025
[Original]
(AMH20240131539C20250
0001)

RONALD ANGEL NORONHA VINOD C SAMPAT
VS

KASMIR ANTONY NORONHA (D

ECEASED NO. 1)

Nishat Usman Khan THAKUR RADHAKRISHNA RAM]I

VS
Usman Khan alias Usman imam Khan
alias Usman I Khan (Deceased)

Chandrika Ramesh Vora KUSH MANISH SHAH
VS
Ramesh Chotalal Vora (Deceased)

REMARK : NOTICE TO COLLECTOR (N TO C) SENT ON DATE 18/02/2025

with

WILL/256/2025
[Orignal]

In

Chandrika Ramesh Vora KUSH MANISH SHAH
VS

Ramesh Chotalal Vora (Dec

eased)
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TP/633/2025

(AMH20240131539C20250

0001)

TP/796/2025 Rakshit Sumir Sharma And Anr
[Original] VS

(AMH20230041214C20240 Sumir Jugal Kishori Sharma
0001) (Deceased)

SHRIVASTAV DARSHANA C
SHRIVASTAV DARSHANA C

REMARK : NOTICE TO COLLECTOR ( N TO C ) SENT ON DATE 03/03/2025

TP/1048/2025 Padma Subramanian

[Original] VS

(AMH20240129954C20250 Ramaswamy Subramanian Son of

0027) Subramanian Ramaswamy Iyer alias R
Subramanian (Deceased)

TP/1271/2025 Meena Shyamlal Sharma

[Original] VS

(AMH20240004285C20250 Dilipkumar Shyamalal Sharma

0002) (Deceased)

TP/1272/2025 Milind Vasudeo Kanthak

[Original] VS

(AMH20240005426C20250 Vasudeo Shriram Kanthak (Deceased)

0005)

TP/1284/2025 DINESH BILGURAM @ BILGU YADAV

[Original] AND 3 ORS

(ECHCBMO02085422024) VS
HIRAWATI BILGURAM @ BILGU
YADAV (DECEASED)

TP/1286/2025 SHRIDHAR ANANT PALVANKAR AND

[Original] 2 ORS

(AMH20240129130C20250 VS

0002) ANANT RAMCHANDRA TAKLE
(DECEASED)

TP/1288/2025 AKHTARI SALAUDDIN MARICAR

[Original] AND 2 ORS

(AMH20230043126C20240 VS

0004) SALAUDDIN RASHID MARICAR
(DECEASED)

TP/1289/2025 Dinkar Dattaram Pote

[Original] VS

(AMH20240004285C20250 Dattaram Gopal Pote (Deceased)

0001)

TP/1294/2025 BHUVAN VIJAYKUMAR GUPTA AND

[Original] ANR

(ECHCBMO02150032024) VS
VIJAYKUMAR SATYANARAYAN
GUPTA (DECEASED)

TP/1297/2025 Satish Kalyan Dalvi

[Original] VS

(AMH20240129287C20250 Kalyan Balwant Dalvi (Deceased)

0014)

TP/1449/2025 Madhubala Kumudchandra Shah

[Original] VS

(AMH20230040245C20250 Kumudchandra Mansukhlal Shah

0002) (Deceased)

LAKDAWALA AND COMPANY

SUYASH SANJAY KALBHOR

SARAF BHALCHANDRA GOVIND

DG Tripathi

SANJAY GULABRAO RANJANE
SANJAY GULABRAO RANJANE

DINGRANI PRASHANT SURESH
DINGRANI PRASHANT SURESH

SUYASH SANJAY KALBHOR

MALKAMPATESAVITA

SNEHA AJINKYA NAGAONKAR

suraj naik
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